
Subhash Malhotra 

Versus. 

Mls Oswal Dyeing & Finishing MiHs Pvt. Ltd. & Ors. ... Respondents 

Present: Mr. Ptaveen Gupta, Advocate for petitioner. 
Mr. Bhupesh Gupta, Practising Company Secretary for 
respondents. 

There is no concrete proposal for any settlement on which ground 

adjournment was sought on the previous date. 

List the matter on 27.09.201 6 for final arguments. 

Member (Judicial) 

September 15,201 6 
J 


